Demand to improve the speed post services

SHRI N. BALAGANGA (Tamil Nadu): The Postal Department has been playing a vital role in the
field of communication. From the days, India achieved Independence, people have been utilising the
services of the Postal Department as a machinery of communication. Sensing the people sentiments
that postal delivery system has to be made in a rapid and prompt manner, the Postal Department
launched the Scheme "Speed Post System". It envisaged for the speedy delivery of letters and
parcels within 24 hours at reasonable cost. Nowadays, the system is not yielding the desired result.
There is an inordinate delay in the Speed Post System. Due to the negligent attitude of the
Department, the people have begun to seek the private courier company services and thus they are

subjected to escalation of cost burden.

Therefore, | appeal to the Government to intervene and regulate the Speed Post system properly.
Thank you, Sir.

SHRI S. ANBALAGAN (Tamil Nadu): Sir, | would like to associate myself with the Special

Mention made by the hon. Member.

SHRI A. ELAVARASAN (Tamil Nadu): Sir, | would also like to associate myself with the Special

Mention made by the hon. Member.

Demand to give employment to the depandants of deceased and medically-unfit employees of Bhilai

Steel Plant on compassionate grounds
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Need to rein in private banks charging exorbitant rates of interest on home loans

SHRI M.V. MYSURA REDDY (Andhra Pradesh): Sir, my Special Mention is about private banks

charging exorbitant rates of interest on home loans.

Sir, the aim and object of the Government is to provide housing loan to middle class and poor

people at affordable rates of interest so that they fulfil their dream of owning a house. It is also the
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